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locrease in Import Duty on ~olyester Fibre 

243 . DR. KRUPASINDHU BHOI : 
Will tbe Minister of'FINANCE b pleased 
to state: 

(a) whether tbe import duty on 
polyester staple fibre has been raised; 

(b) jf so, since when and how much; 
and 

(c) the effect of th is ri e in import 
duty on polyester fibre to ge ncra l public? 

THE MINISTER O . STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY); (a) No, 
Sir. III fact, the total incidenc.! of imp Ht 
dUly on polyester fibre has come down wilh 
effect from 28 th August, 1985 when the 
additional duty of customs (commonly 
known as countel vailing duty) came down 
from Rs. forty-five per kg. (0 Rs. twenty-
five per kg ., con equeot to rcc'uction of 
excise duty on polyest.,r fibre by the same 
amount. 

(b) and (c) . In view of the above, d 'cs 
not arise. 

Discovery of Iroo Ore, Maogannese, 
Grapblte and Bauxite Deposits 

944. SHRIMATI JAYANTI PATNAIK: 

SHRIPURNA CHANDRA 
MALIK: 

WiJl the Mini ter of STEEL AND 
MINES be plea d to ta te : 

(a) the lot a I ~ Ie! ntum of iron .. ore, 
mangan se, graphil..: and b:JUX'ite d,!p')sit~ 

found in the r(!c.!nt survey conducted by 
tht! G ological Survey . of India and the 
Directora te of Mining and G oJogy of 
Orissa; 

(b) th .ff.:re t mining ar"as in O[Jssa 
wh~r~ uch min rJI rc~ urc"s are 10 at d; 

c ) til stt;p'" ken fvr til prop_r 
xploi ta .1 ion of those m ' n", ral " a d 

(d) b d~( H thereof? 
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THE MIN1STER OF STATE I THE 
DEPARTM NT OF MIN S ( . RI II 
RAM DULARJ S NHA) : (a) As r 
' urveys carried out by Geological Suev y of 
India and Directorate of Geolo y and 
Mining of OI issa, I he foJJowing r serv s of 
iroD oro tc. have been estimat(.!d in that 
Stale :-. 

Mmera) 

lion ore 

Manganese ore 

Graphite 

Bau xite 

E lima ted Re a ves 
(in miUion toon ) 

3,12,3 87 

33 .422 

0 .407 

1,601.473 

(b) The differen t mineral ' local dare 
in the following areas :-

Mineral 

Iron ore 

Area 

K e njhar, Sunderg rh, 
Cuttack, Mayurbhauj and 
Koraput. 

Mangane c ort! Bonai K .onjhar, Koraput. 
l(aJahandi, BolaI' ir Sun-
derga:h and Sambalpur. 

Graphite 

Bauxite 

Sambalpur, B,oJangir. 
KaJahandi, Phulbani and 
Dhenkanol. 

Kora put, KuJahandi, 
Bolaugir, S mbalpur, Sun-
d r arh and Phu banI. 

tC) and (d) . xcept bau"j k, a JJ oth r 
mineral are und r expJoitati n N flO 
Alumin ium Company Limited is d v Jop .. 
jng a bauxite mine alP ochp tm Ii of 24 
Jakh tonne annuaJ capacity. h rat 
Aluminius C mpa ny is '.1 0 d v_l )pin 
bauxite mine at Gaodhamar(thao 1\ alter .. 
native sour e of m terial to its Alumiuiu, 
plant in Korba . 

Tr de Agr em of bet \v en n .h 

94 . SHRI TI J 
Will 11 Mi 1;' f r 
pI ~ed t 

( ) wh ther an e ment h b" 
;gned I C . mb r 0 
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Comm rce and Indu lry and China Council 
for Promotion~ of International Trade to 
dev lop and expa nd trade relations between 
the two coun tfie ; 

(b) if so, the dirrerent fi Jds in which . 
Indo-Chi na trade in proposed to be 
expended; 

(c) the pecific commodi ties identified 
export and for import; and 

(d) the d ta ils tber of ? 

THE MINJSTER OF COMMERCE 
(SHRI A JUN SINGH) : (a) Yes, Sir. 

(b) Under th Agreement, FICCI aDd 
CCPIT hav\! agr d to exchange aod distri· 
bute iof I rna tion and rna terials concerning 
new products, new technologies and new 
pr cesses in production in their respective 
countrie (i) 10 assi t each other in mutual 
cooperation in promotion f consultancy 
services and j in t ventures and (ii) to 
as ist/each Olh~r in holding conomic Hnd 
trade exhibitions and specialised fairs in 
ach other's country. 

( ) and (d). This Agreement does not 
identify pcclfic commodities for export 
and import between the two countries. 

Fi cal Policy to Curb Black Money 

946. SHRI CHINTAMANI JENA : 

SHR! MOHANBHAI PATEL: 

Will the Mi nist r of FINANCE be 
pleased to slate: 

(a) wh ther Governm nt are considering 
to i tr du e a Ion term fiscal policy to 
curb black mon y; 

(b) if so, th detai 1 thereof; and 

(c) th time by which the policy will 
b j n f( du d 1 

STATE IN THE 
o F1NANC (SHRI 

H ~ P OJ RY): (8) to (c). The 
tp 1 t f lhu N tional In titule of Public 
'nnne an P Ii y on "A peets of BI c 
o on y i lodi" ba been r Ie ed to 

. 
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the Pre s with a view to encourage a public 
debate on it. Copies bave al 0 been sent 
to all Members of Parliament. Suggestions 
so received will be con idered for drawing 
up a long term fiscaJ policy to curb bJack 
money. 

Non-Payment by Companies/Traders to 
Tobacco Growers 

947. SHRI V. SOBHANADREESWARA 
RAO : WiJJ the Minister COMMERCE be 
pleased' to state: 

(a) whether it is a fact that tobacco 
growers are yet to get crores of rupees dues 
from traders; 

(b) if so, the outstanding dues company/ 
trader· wise for the last tbr e yeat's; and 

(c) the action taken by Government 
for payment of dues to the growers? 

THE MINI.>TER OF COMMERCE 
(SHRI ARJ UN SINGH): (a) According 
to complai nts receiv d by the Tobacco 
Board from the growers, an amount of Rs. 
1.57 crore is payable to the growers by 
the trade in respect of Tobacco sold before 
tbe introduction of the Auction Sy 'em in 
1984-85. 

(b) The details of outstanding dues are 
given below: -

S. Name of the Co. Amount due 
No. as on 7·11·85 

(Rs. Jakhs) - -------_. __ ._-----
123 

1. 

2. 

3. 

4. 

S. 
6. 

MIs Sree Saojaya 
Tobacco Co. 

Kandimolla 
Raabavaiah Co. 

Intigrated Tobacco 
Traders Pvt. Ltd. 

Kommin la Venkateswara 
ao aDd Co. 

Sree Durga Tobacco Co. 

Sree Lak hmi T bacco 
Co. 

10.81 

19.29 

1.01 

2.11 

40.48 

42.16 




